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MINISTRY OF HOME AFFAIRS
ORDER
New Delhi, the 8th March, 2019

G.S.R. 201(E) .—In exercise of the powers conferred by sub-section (6) of section 8A of the Enemy Property
Act, 1968 (34 of 1968), the Central Government hereby makes the following order to amend the Guidelines for disposal
of Enemy Property Order, 2018, namely:-

1. Short title and commencement. — (1) This order may be called the Guidelines for disposal of Enemy Property
(Amendment) Order, 2019.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. In Guidelines for the disposal of Enemy Property Order, 2018, in paragraph 7, in sub-paragraph (1) after clause
(d), the following shall be inserted namely: —

“(d)(@) Usages of Enemy Property by the State Government exclusively for public use.”
[F.N0.37/32/2018-EP]

K. B. SINGH, Jt. Secy.

Note : The Principal Notification was published in the Gazette of India, Extraordinary vide G.S.R. 258 (E) dated the
21st March, 2018.
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